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OFFICIAL NOTICES
Sub:

Notice is given under Rule 41(1) of Geographical Indications of Goods (Registration &
Protection) Rules, 2002.

1.

As per the requirement of Rule 41(1) it is informed that the issue of Journal 142 of the
Geographical Indications Journal dated 16 th December, 2020 / Agrahayana 25, Saka
1942 has been made available to the public from 16 th December, 2020.
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NEW G.I APPLICATION DETAILS
App.No.

Geographical Indications

713

Narasapur Crochet Lace Products

714

Class

Goods

24, 25 & 26

Textiles

Goa Cashew (Kaju or Caju)

31

Agricultural

715

Adamchini Chawal (Rice)

31

Agricultural

716

Banaras Langda Aam (Mango)

31

Agricultural

717

Ram Nagar Bhanta (Brinjal)

31

Agricultural

718

Kutch Rogan Craft

24 & 25

Textiles

719

Authoor Betel Leaf (Authoor Vetrilai)

31

Agricultural

720

Ramnathapuram Mundu Chilli

30

Agricultural

721

Agra Leather (Footwear)

18

Manufactured

722

Jalesar Metal Craft

6

Handicraft

723

Muzaffarnagar Gur (Jaggery)

30

Food Stuff

724

Dhenkanal Magji

30

Food Stuff

725

Mayurbhanj Kai Chutney

31

Food Stuff

726

Pashmina Wool of Ladakh

22

Textiles

727

Ladakh Berry

31

Agricultural

728

Goa Mankur Mango (Malcorado or
Mankurad)

31

Agricultural
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PUBLIC NOTICE
Dated 26th February, 2010

No.GIR/CG/JNL/2010

WHEREAS Rule 38(2) of Geographical Indications of Goods (Registration and Protection) Rules,
2002 provides as follows:
“The Registrar may after notification in the Journal put the published Geographical
Indications Journal on the internet, website or any other electronic media.”
Now therefore, with effect from 1st April, 2010, The Geographical Indications Journal will be
Published and hosted in the IPO official website www.ipindia.nic.in free of charge. Accordingly, sale
o f Hard Copy and CD-ROM of GI Journal will be discontinued with effect from 1st April, 2010.

Registrar of Geographical Indications
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Advertised under Rule 41(1) of Geographical Indications of Goods (Registration & Protection) Rules, 2002
in the Geographical Indications Journal 142 dated December 16, 2020
G.I. APPLICATION NUMBER – 251
Application Date: 28.11.2011
Application is made by Svaz pestitelu chmele Ceske republiky (Hop Growers Union of the Czech Republic),
Mostecka 2580, CZ – 438 19 Zatec for Registration in part – A of the Register of Zatecky chmel under
Application No. 251 in respect of Hop falling in Class – 33 is hereby advertised as accepted under Subsection (1) of Section 13 of Geographical Indications of Goods (Registration and Protection) Act, 1999.
A)

Name of the Applicant

:

Svaz pestitelu chmele Ceske republiky
(Hop Growers Union of the Czech Republic)

B)

Address

:

Mostecka 2580, CZ – 438 19 Zatec,
Czech Republic

C)

Name of the Geographical Indication :

ZATECKY CHMEL

D)

Type of Goods

Class 31 – Hop

E)

Specification:

:

Zatecky chmel is a hop grown in the Czech Republic. A specific property of Zatecky chmel is the
appearance of the cone (moderately to elongated ovoid, 100 cones weighing 13 – 17 g; strig fine,
regular, 12 – 16 mm in length), the delicate hoppy aroma and the golden colour of the lupulin.
Chatacteristic features of Zatecky chmel are the red colour of the bine, the fine strig, a low myrcene
content and a balanced alpha and beta acid content. Typical of the composition of the hop resins is
a relatively low alpha-bitter acid content of 2,5-5,5%. The beta-bitter acid content is higher than the
alpha-bitter acid content, the ratio between them most often being 0, 60-0, 80. The myrcene
content is 25-40 %. Another characteristic feature is the presence of a large amount of betafarnesene (14-20 %), which in other hops is present only in very small amounts. The general
character of the fragrance of Zatecky chmel is determined by the ratio between all the indicidual
constituents of the Hop oils. Zatecky chmel hops are semi-early. They are supplied to the market
pressed or granulated.
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F)

Description:
A specific Property of Zatecky chmel is the appearance of the cone (moderately to elongated
ovoid, 100 cones weighing 13 – 17 g; strig fine, regular, 12 – 16 mm in length), the delicate hoppy
aroma and the golden colour of the lupulin. Characteristic features of Zatecky chmel are the red
colour of the bine, the fine strig, a low myrcene content and a balanced alpha and beta acid
content. Typical of the composition of the hop resins is a relatively low alpha-bitter acid content of
2, 5-5, 5 %. The beta-bitter acid content is higher than the alpha-bitter acid content, the ratio
between them most often being 0, 60-0, 80. The myrcene content is 25 – 40 %. Another
characteristic feature is the presence of a large amount of beta-farnesene (14 – 20 %), which in
other hops is present only in very small amounts. The general character of the fragrance of
Zatecky chmel is determined by the ratio between all the individual constituents of the hop oils.
Zatecky chmel hops are semi-early. They are supplied to the market pressed or granulated.

G)

Geographical Area of Production and Map as shown in page no: 12-13
Zatecky chmel hops are grown in what is termed the Zatec hop-growing area. This comprises
cadastral areas in the districts of Louny, Rakovnik, Chomutov, Kladno, Plzen-server and Rokycany.
Further details are provided in the Specification.

H)

Proof of Origin (Historical Records):
The growing of aroma hops has a thousand – year tradition in the Czech Republic. The marking of
hop which included labeling and verifying of hop origin has already begun in 16th Century. The first
state regulations dates back to 18th Century when the Empress Maria Theresa issued an act
against hop falsification – the patent about official sealing of hops and issuing documents which
guaranteed unique origin of hops in year 1769.

I)

Method of Production:
Zatecky chmel hops are grown on hop-poles in the Zatec hop-growing area. The springtime work
begins in March – April with cutting and wiring, followed by training, cultivation and the application
of chemical protection. During the growing period, a number of spraying operations are carried out
in order to control pests and diseases. The hops are harvested in the second half of August and
early September. The hops are processed into pressed or granulated hops. The hop-poles are
constructed of wooden (and in some cases concrete) posts. Wire is also used, or steel rope in the
case of new hop-poles. The hop-poles are about 7 metres high (optimum height for hops grown in
this area). One hectare of hop garden contains 2500 – 3500 hop plants, depending on planting
density (determined by farming techniques, the growth properties of the plants and crop structure
optimization). Hops are a Perennial plant that remains on the same site for up to 20 years. Only
female plants are grown for production purposes in a hop garden. The presence of male plants is
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undesirable in terms of its effects on the quality of the hops. Zatecky chmel hops have been grown
in their traditional area for more than 1000 years. Only the following clones may be referred to as
Zatecky chmel’: Lucan (registered 1941), Blato (1952), Osvalduv klon 31 (1952), Osvalduv klon 72
(1952), Osvalduv klon 114 (1952), Sirem (1969), Zlatan (1976), Podlesak (1989) and Blsanka
(1993).
The plant is grown on hop-poles in the Zatec hop-growing area. The springtime work begins in
April with cutting and wiring, followed by training, cultivation and the application of chemical
protection. During the growing period, a number of spraying operations are carried out in order to
control pests (e. g. aphid, spider mite) and diseases (e. g. peronospora). The hops are harvested in
the second half of August and in early September. The hops are processed into pressed or
granulated hops.
Training means the selection of 4-8 shoots of the plant and their attachment to the hops string.
Harvesting is done by harvesting whole hop plants in the hop garden manually or using a machine;
hop plants are then brought to a stationary picking machine where cones are separated from the
rest of the plant. Cones are dried immediately after picking. After drying (and possibly after airconditioning – optimizing the moisture content for further handling), they are pressed into hop
packages.
The hop-poles are constructed of wooden (and in some cases concrete) posts. Wire is also used,
or steel rope in the case of new hop-poles. The hop-poles are about 7metres high. This is optimum
height for hops grown in this area, given the length of the bine which reaches 8-9 metres in the
conditions of this area, so that certain sagging occurs. There were also experiments with lower
hop-poles; with this variant, hops on the top ripened poorly, there were complications with picking
and therefore there was a loss of yields. One hectare of hop garden contains 2,500-3,500 hop
plants, depending on planting density (determined by farming techniques, the growth properties of
the plants and crop structure optimization). Hops are a perennial plant that remains on the same
site for up to 20 years. Only female plants are grown for production purposes in a hop garden. The
presence of male plants is undesirable in terms of its effects on the quality of the hops.
‘Zatecky chmel’ hops have been grown in their traditional area for more than 1,000 years. Only the
following clones may be referred to as ‘Zatecky chmel’: Lucan (registered in 1941), Blato (1952),
Osvalduv klon 31 (1952), Osvalduv klon 72 (1952), Osvalduv klon 114 (1952), Sirem (1969), Zlatan
(1976), Podlesak (1989) and Blsanka (1993).
During granulation, hops go through several states of purification and homogenization.
Furthermore, hops are dried from approximately 10% initial moisture content to 7% moisture
content. These hops are crushed to hop powder in a hammer mill. The powder is pressed through
the matrix into granules which are cooled and packaged in aluminium foil bags which are either
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filled with an inert gas (N, CO2 or a mixture of these gases) before being closed, or vacuum
packed.
When treating pressed hops, dried hops which are emptied from the grower packages go through
several cleaning stages and are pressed by high-pressure presses into the required form of
packaging (blocks, bales, cubes).
Link:
The first sporadic references to hops come from the 8th and 9th centuries. At the turn of the
millennium, such references are becoming more frequent, and it is clear that it was a crop of
significant economic use. As early as at the beginning of the second millennium, hops were
exported from Bohenia on the Elbe to neighboring countries. The list from the year 1101 of goods
exported from Bohemia also included hops which reached the well-known ‘Forum humuli’ in
Hamburg where they were evaluated by special experts. The foundation deed of Vratislaus II of
Bohemia of 1088 imposes on the prince estates the obligation to deliver a thithe of hops to the
Vysehrad church.
It is the specific natural conditions in the Zatee hop-growing area that provide the basis for the
uniqueness of ‘Zatecky chmel’ (see paragraph 4.2). This area is protected to the north-west by the
Ore Mountains, the Doupov Hills and the Central Bohemian Uplands, which produce a rain
shadow. The total annual rainfall in this area is therefore only about 450 mm. The timing of the
rainfall is, however, favourable to the development of the hops (average rainfall during the growing
period) is about 260 mm). The average annual temperature is 8-9 oC (but 14-16 oC during the
growing Period). The Quality of the hops is determined not only by the climatic conditions but also
by the area’s soil. The growth and development of the hops is also influenced by the situation of
the hop gardens, which id determined in particular by the altitude (200-500 metres above sea level)
and the position within the lie of the land, the gradient and exposure valleys with a free airflow
which are sufficiently sheltered from strong west and north winds. The hops would not achieve
such quality or yields in other areas, where these conditions do hops. The conditions described
above (combination of average rainfall, temperatures, soil profiles, altitude and light) are unique to
the Zatec hop-growing area. Other hop-growing areas in the world will always differ in respect of
certain of the basic conditions (e.g. higher rainfall, higher average temperatures, shorter average
length of day / daylight/ during the growing period).
J)

Uniqueness:
It is the specific natural conditions in the Zatec hop-growing area that provide the basis for the
uniqueness of Zatecky chmel. This area is protected tot the north-west by the Ore Mountains, the
Doupov Hills and the Bohemian uplands, which produce a rain shadow. The total annual rainfall in
this area is therefore only about 450 mm. the timing of the rainfall is, however, favorable to the
development of the hops (average rainfall during the growing period is about 260 mm). The
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average annual temperature is 8 – 9o C (but 14 – 16 o C during the growing period). The quality of
the hops is determined not only by the climatic conditions but also by the area’s soil. This consists
mainly of Permian red-bed soils, but there are also lighter sandy marl soils. The growth and
development of the hops is also influenced by the situation of the hop gardens, which is
determined in particular by the altitude (200 – 500 metres above sea level) and the position within
the lie of the land, the gradient and exposure to the different points of the compass. The hop
gardens are located in particular in broad, open valleys with a free airflow which are sufficiently
sheltered from strong west and north winds. The hops would not achieve such quality or yields in
other areas, where these conditions do not exist. The environment has an influence in particular on
the content and growth of the hops. The conditions described above (combination of average
rainfall, temperatures, soil profiles, altitude and light) are unique to the Zatec hop-growing area.
Other hop-growing areas in the world will always differ in respect of certain of the basic conditions
(e.g. higher rainfall, higher average temperatures, shorter average length of day/daylight during the
growing period).
K)

Inspection Body:
In the Czech Republic, hops are subject to certification which is governed both by Act No. 97/1996
Coll. On the protection of hops and by Council Regulation (EC) No. 1952/2005, Commission
Regulation (EEC) No. 1784/77 and Commission Regulation (EEC) No. 890/78. The body
authorised to certify of hops in the Czech Republic is UKZUZ (Central Institute for Supervision and
Testing in Agriculture, hereinafter ‘Institute’).
Proof of origin is guaranteed by a procedure which is laid down by law. Producers weigh the hops
produced, duly label them, apply a seal and issue a declaration as to the number and weight of the
labeled packages of hops by cadastral area and variety of hops. The Institute carries out
verification of the labeled hops and hop products and issues a certificate, and ensures monitoring
of compliance with the requirements laid down in the Act on the protection of hops and in the
European Community legislation. The Institute also keeps records of hop gardens and hop
growers. The State Agricultural and Food Inspection Authority [Statni Zemedelska a Potravinarska
Inspekce] conducts checks on the specifications and issues decisions in conjunction with the
Institute.

L)

Others:
The designation ‘Zatecky chmel’ was declared an appellation of origin in 1967 and registered
internationally under the Lisbon Agreement under No. 57, in the Czechoslovak Socialist Republic
nationally in 1974 under No. 58. The designation was also included in the list of protected
designations in bilatereal treaties that the Czechoslovak Socialist Republic concluded with
Switzerland (1973), Austria (1976) and Portugal (1985).
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Advertised under Rule 41 (1) of Geographical Indications of Goods (Registration & Protection) Rules,
2002 in the Geographical Indications Journal 142 dated December 16, 2020
G.I. APPLICATION NUMBER – 253
Application Date: 28-11-2011
Application is made by Verein Münchener Brauereien e.V., at Oskar – von – Miller – Ring 1, D 80333,
Munich, Germany for Registration in Part A of the Register of Münchener Bier under Application No. 253
in respect of Beer (Alcoholic and non-alcoholic) falling in Class –32 is hereby advertised as accepted
under Sub-section (1) of Section 13 of Geographical Indications of Goods (Registration and Protection)
Act, 1999.
A)

Name of the Applicant

:

Verein Münchener Brauereien e.V.,

B)

Address

:

Verein Münchener Brauereien e.V.,
Oskar – von – Miller – Ring 1, D 80333,
Munich, Germany,
Address of Service in India:
Anand and Anand,
First Channel Building Plot No. 17 A Sector 16
A, Film City, Noida – 201 301,
Uttar Pradesh, India.

C)

Name of the Geographical Indication :
MÜNCHENER BIER

D)

Types of Good

E)

Specification:

Class 32 - Beer

:

Münchener Bier is a regional beverage originating and only made within the territory of the city of
Munich, state of Bavaria, Germany registered as Protected Geographical Indication (PGI) under
the European Union Regulation No. 2081/92 by Regulation No. 1549/98 adopted by the
Commission of the European Union on July 17, 1998. Its main characteristics are





The original gravity ranges from 1.0 - 18.7%
The alcoholic content in percentage volume ranges from <0,5 - 8.1
The color (EBC) ranges from 4.0 units – 90.0 units
Bitter Agents (EBU) ranges from 7.0 units to 38.0 units

The beer designated as Münchener Bier ranges in colour from light, blond, clear, bare
fermented, bare filtered, bright to golden yellow, golden to yeast cloudy and / or to amber colour or
to dark colours.
The taste and flavours range from pure, mild, very mellow, round, smooth, tangy, to elegant,
palateful, high fermented and fullbodied or strong to sweet or strong spicy or malty to powerful
malty.
The bitterness ranges from smooth, light, mild or pleasant hopped to hoppy accents or hoppy
aroma to well hopped or hoppy bitterness.
GI Journal No. 142
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Münchener Bier may only be produced within the territory of Munich. The beer is produced
strictly in accordance with the Münchner Reinheitsgebot (Munich Purity Law) of 1487 in Munich,
Germany. The brewing oath stipulates that Münchener Bier is brewed only with pure, natural
ingredients, pure water, malt named at the time barley, hops and yeast. Yeast was added into the
law later; although it was known in 1487, its effect was still unknown. The effect of the yeast only
became known later.
F)

Description:
Münchener Bier is a beer (alcoholic or non-alcoholic), exclusively produced with water, malt, hop
and yeast only within city of Munich. It is made from malted cereal coarsely ground and mixed
with special Munich water from an aquifer of the deep wells of the breweries in Munich city.
‘Reinheitsgebot’ or the Beer purity law which dates back to the 15th century traditionally limits the
ingredients of the GI to certain confines which are scrupulously followed till date.
The Munich beer comes in a number of varieties, from golden ‘Helles’ right through to dark
‘Doppelbock’, each with their own unique flavours with the stamp of quality and reputation of over
525 years produced with the same high-quality requirements in accordance with the laws in force
in Munich and Germany.
By an amendment to the PGI in the EU, under COUNCIL REGULATION (EC) No 510/2006, nonalcoholic beer has been included as a type of beer within the confines of the GI as non-alcoholic
beers are subject to the same basic quality requirements as the alcoholic versions of Münchener
Bier. It is only in terms of the alcohol content that certain non-alcoholic beers also pass through
additional production steps. However, these steps do not change any of the other ingredients. The
‘very much lighter’ taste of non-alcoholic beers is due exclusively to their lower alcohol content.
These beers already existed in Munich before the Original application of 1994.
There is a wide exhaustive variety of beers falling within the category and enjoying the same
reputation of Münchener Bier. They are as follows:
Helles
Original gravity in %: 11,4 - 11,9
Alcohol content in % vol.: 4,7 - 5,4
Colour (EBC): 5,0 - 8,5 units
Bitter agents (EBU): 14,0 - 25,0 units
Light yellow, pale, palateful, pure, smooth, mildly to pleasantly hopped, delicately spicy to spicily
fresh with a pleasant bitterness depending on the brewing process;
Export Hell
Original gravity in %: 12,5 - 12,8
Alcohol content in % vol.: 5,5 - 6,0
Colour (EBC): 5,5 - 7,5 units
Bitter agents (EBU): 15.0 – 26.0 units
Light yellow, highly attenuated (until bright), palateful, ranging from mild, mellow-smooth through
to strongly spicy, delicately hopped and delicate bitterness;
Export Dunkel
Original gravity in %: 12,5 - 13,7
Alcohol content in % vol.: 5,0 - 5,9
Colour (EBC): 42,0 - < 60,0 units
Bitter agents (EBU): 15,0 - 24,0 units
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Mellow, smooth, malty aroma to strong, Munich malt sometimes dominant;
Pils
Original gravity in %: 11,5 - 12,5
Alcohol content in % vol.: 4,9 - 5,8
Colour (EBC): 5,5 - 7,0 units
Bitter agents (EBU): 30,0 - 38,0 units
Slightly sharp, delicate, fine, hoppy bitterness, hoppy accents through to hoppy aroma, light,
elegant, sparkling;
Leichtes Weißbier
Original gravity in %: 7,7 - 8,4
Alcohol content in % vol.: 2,8 - 3,2
Colour (EBC): 11,0 - 13,0 units
Bitter agents (EBU): 13,0 - 15,0 units
Refreshing, effervescent, tangy, cloudy with yeast, typical top-fermented Weißbiertaste;
Kristall Weizen
Original gravity in %: 11,5 - 12,4
Alcohol content in % vol.: 4,9 - 5,5
Colour (EBC): 7,5 - 12,5 units
Bitter agents (EBU): 12,0 - 16,0 units
Effervescent, very tangy, filtered bright, clear, sparkling, top-fermented note, typically topfermented;
Hefeweizen Hell
Original gravity in %: 11,4 - 12,6
Alcohol content in % vol.: 4,5 - 5,5
Colour (EBC): 11,0 - 20,0 units
Bitter agents (EBU): 12,0 - 20,0 units
Highly attenuated, naturally cloudy, typical top-fermented character, tangy, refreshing,
effervescent, sparkling, sometimes yeasty, Weißbieraroma;
Hefeweizen Dunkel
Original gravity in %: 11,6 - 12,4
Alcohol content in % vol.: 4,5 - 5,3
Colour (EBC): 29,0 - 45,0 units
Bitter agents (EBU): 13,0 - 16,0 units
Naturally cloudy, mellow, malty taste/character, top-fermented note/character;
Märzen
Original gravity in %: 13,2 - 14,0
Alcohol content in % vol.: 5,3 - 6,2
Colour (EBC): 8,0 - 32,5 units
Bitter agents (EBU): 21,0 - 25,0 units
Very mellow, palatable, mild, altbayerisch aroma to malty aroma, very mild bitterness;
Bockbier
Original gravity in %: 16,2 - 17,3
Alcohol content in % vol.: 6,2 - 8,1
Colour (EBC): 7,5 - 40,0 units
Bitter agents (EBU): 18,0 - 32,5 units

GI Journal No. 142

16

December 16, 2020

Highly attenuated, ranging from mellow, palateful, smooth, aromatic, via delicately hopped, slightly
sharp to well hopped, sometimes spicy in character;
Doppelbock
Original gravity in %: 18,2 - 18,7
Alcohol content in % vol.: 7,2 - 7,7
Colour (EBC): 44,0 - 75,0 units
Bitter agents (EBU): 18,0 - 28,0 units
Strong, powerful, spicy, full-bodied, malty taste;
Leichtbier
Original gravity in %: 7,5 - 7,7
Alcohol content in % vol.: 2,7 - 3,2
Colour (EBC): 5,5 - 7,0 units
Bitter agents (EBU): 24,0 - 26,5 units
Slightly sharp fine taste;
Schwarz-Bier
Original gravity in %: 11,3
Alcohol content in % vol.: 4,8
Colour (EBC): 70,0 units
Bitter agents (EBU): 17,0 units
Slightly spicy malty aroma;
Nähr-/Malzbier
Original gravity in %: 12,3 - 12,7
Alcohol content in % vol.: 0,0 - 1,2
Colour (EBC): 65,0 - 90,0 units
Bitter agents (EBU): 8,0 - 15,0 units
Low in alcohol, very mildly attenuated, malty, spicy, very weakly hopped;
Non-alcoholic beer and non-alkoholic Weißbier –also falls under Münchener Bier under
amendment of 2012
The only difference from other types of Münchener Bier is that either the alcohol is subsequently
removed from the finished Münchener Bier or the fermentation of the Münchener Bier is
stopped prematurely. However, in this case, all the other ingredients remain unaltered. Nonalcoholic Münchener Bier enjoys the same reputation as its alcoholic counterpart.’
Non-alcoholic beer
Original gravity in %: 1,0-8,0
Alcohol content in % vol.: < 0,5
Colour (EBC): 4,0-13,0 units
Bitter agents (EBU): 13,0-29,0 units
Typical dry to sweet beer: fresh, rich, mild to full-bodied, clear, bright, pale to golden yellow,
slightly spicy to spicy, mildly hoppy to a hoppy aroma.
Non-alcoholic Weißbier
Original gravity in %: 3,5-8,0
Alcohol content in % vol.: < 0,5
Colour (EBC): 8,0-21,0 units
Bitter agents (EBU): 7,0-19,0 units
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Typical Weißbier: tangy, sweet, full-bodied, pale, golden to amber, ranging from fine yeast
turbidity to naturally cloudy to cloudy with yeast, mildly hoppy to very slightly bitter.
G)

Geographical area of Production and Map as shown in page no: 22 & 23
The GI is produced only within the city limits of Munich, within the state of Bavaria, Germany. The
city of Munich is located within 48.1351° N, 11.5820° E, in the south east part of Germany.
Located about 100 km north of Austria’s northern border and about 250 km to the west of Czech
Republic.

H)

Proof of Origin (Historical records):
Münchener Bier may only be produced by breweries in Munich which have entered the
controlling and inspection system under the EU Regulations on the protection of GIs. The entire
process for producing Münchener Bier has to take place in the area of the city of Munich using
the water exclusively from the deep wells of the breweries in the city of Munich.
The proof of the Münchener Bier coming from Munich is provided via the batch mark printed on
the label and/or the best before date in conjunction with the documentation kept by individual
breweries. This is supplemented by delivery notes, brew books, computerized lists, etc. which
form part of individual breweries internal systems.
These internal systems were already adequate and were partly modernized following the entry
into force from 1 January 2005 of Article 18 (“Traceability”) of Regulation (EC) No. 178/2002.
Enquiries from consumers/authorities on the actual origin can thus be answered even more
quickly.
In particular, measuring equipment (including inductive flow meters) which is sometimes directly
attached to the well-heads, tanks and/or pipe systems (some of which are special-purpose) and
plausibility calculations make it possible to demonstrate at all times that the special Munich water
supplied in accordance with point I below has indeed been used to produce the beer.
The global reputation of Munich beer is now so strong that over six million visitors make the
journey to Munich's ‘Oktoberfest’ every year in order to sample the world-famous beer.
All parameters of Münchener Bier are strictly circumscribed by the product specification for the
PGI Münchener Bier that resulted in Regulation (EC) No. 1549/98 amended by amendment
application of 22 December 2006 according to Article 9 EC Regulation No. 510/2006 which was
approved by Implementing Regulation No 1156/2007 of 3 October 2007, and a further
amendment application of 16 May 2012 which has been approved by implementing Regulation
(EU) No. 266/2013 dated March 18, 2013.
Specificity of the geographical area:
Munich breweries have used the designation Münchener Bier for centuries without any
objections from third parties. Evidence of the long tradition includes the fact that cash payments
and payments in kind made by Munich brewers are recorded as early as 1280 in the estate
register of Duke Ludwig II der Strenge (Louis II of Bavaria) (see München und sein Bier by
Heckhorn/Wiehr, Munich 1989, or the doctoral thesis by Dr Karin HACKEL-STEHR — as above
for point 4 — and Die ‘prewen’ Münchens by Sedlmayr/Grohsmann, Nuremberg 1969, extracts
from which are enclosed). See also 125 Jahre Verein Münchener Brauereien e. V by Dr Christine
RÄDLINGER, commemorative publication 1996).
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‘Munich also has a long tradition of non-alcoholic beers. Page 1928 of the 17 August 1898 edition
of the Allgemeine Brauer - und Hopfen-Zeitung states that non-alcoholic beer was produced in
Bavaria. Page 1590 of the 9 July 1898 edition of the same journal refers to non-alcoholic beer in
Munich. This passage tells of an application filed by Mr Karl MICHEL, the owner of the Munich
Praktische Brauerschule, who wished to sell a non-alcoholic beer (cf. p. 105 of Münchner
Brauindustrie 1871-1945 by Christian SCHÄDER). Although this application was at the time
refused, non-alcoholic beer retained its presence in Munich, especially as the shortage of raw
materials, as is known, prompted the brewing of low-alcohol beers in the times of need during and
after the two World Wars. In any case, Munich breweries have resumed their continuous
production of non-alcoholic beer and non-alcoholic Weißbier since 1986.
The only difference from alcoholic beer of Münchener Bier is that either the alcohol is
subsequently removed from the finished Münchener Bier or the fermentation of the Münchener
Bier is stopped prematurely. However, in this case, all the other ingredients remain unaltered. For
all types of beer, non-alcoholic Münchener Bier enjoys the same reputation as its alcoholic
counterpart.’ ‘Page 1590 of the 9 July 1898 edition of Allgemeine Brauer- und Hopfen-Zeitung and
p. 1928 of the 17 August 1898 edition’.
I)

Method of Production:
Münchener Bier is produced in accordance with the legal provisions applicable in Munich and
Germany.
The entire process for producing Münchener Bier has to take place in the area of the city of
Munich.
The process for producing Münchener Bier begins with crushing the malt and maceration and
ends with storage, during which the green beer is naturally enriched with carbonic acid and
matures until reaching its full flavour.
The same applies to the entire process for producing bottom- and top-fermented, non-alcoholic
Münchener Bier. However, depending on the type of production, vacuum distillation and
evaporation or the preferred completion of the fermentation stage are also a part of this process.
The method of production is as follows:
1. The malted cereal is coarsely ground and then mixed with special Munich water from
Munich's deeper basement. This water used by Munich's breweries comes from theirs own
deep wells in the city. The water is extracted from an aquifer consisting of the sandstones and
conglomerates of the tertiary molasses. These deep wells currently reach, depending on the
location, up to the depth of approx. 140 m to 250 m;
2. The mixture, the ‘mash’, is stirred constantly whilst heated to different temperature levels.
(Mashing is the brewer's term for the hot water steeping process which hydrates the barley,
activates the malt enzymes, and converts the grain starches into fermentable sugars. There
are several key enzyme groups that take part in the conversion of the grain starches to
sugars);
3. This activates the enzymes present, and the malt components, which are otherwise not
readily soluble, are dissolved out of the malt grist;
4. Afterwards, the soluble components are separated from the insoluble ones via ‘lautering’,
which involves either settling out or filtering. (Lautering is a process in brewing beer in which
the mash is separated into the clear liquid wort and the residual grain. Lautering usually
consists of 3 steps: mashout, recirculation, and sparging);
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5. After lautering, the wort is taken to the wort kettle or brew kettle, where selected hops
(predominantly grown in Bavaria) are added, and it is boiled for around 1-2 hours. This breaks
down the hop flavours and constituents, removing proteins which would be detrimental to the
durability and special taste of the Münchener Bier. The original gravity desired must be
reached at the end of this production step;
6. After the solid constituents still present in the wort have been separated from the liquid, the
wort (which is still hot) is cooled and taken to the fermentation vessels, where doses of yeast
are carefully added from special, dedicated, pure cultures;
7. All the pure cultures derive from a single yeast cell so that all the yeast cells determining the
taste of Münchener Bier possess totally identical qualities;
8. Addition of the special yeast(s), which is (are) aerated with Munich air, then triggers
fermentation of the wort, lasting around 4-8 days;
9. The yeast converts the dissolved malt sugar in the most natural way into around 1/3 alcohol
and around 1/3 carbon dioxide;
10. The other third is left as an extract in the beer, determining its flavour and characteristics;
11. At the end of fermentation, the green beer is ready. After the bottom-fermenting yeast (settling
out) or top fermenting yeast (rising to the top) have been separated from the green beer, the
latter gains its distinctive taste and reaches full maturity via secondary fermentation at low
temperatures whilst in the storage tanks;
12. The green beer becomes naturally enriched with carbon dioxide and matures for around 4-11
weeks until reaching its full flavour.
Non-alcoholic Münchener Bier is subject to the same high-quality requirements as alcoholic
beers and are also produced in accordance with the laws in force in Munich and Germany, in the
case of both bottom and top-fermented beers.
In accordance with the long tradition of brewing in Munich, two processes are therefore used to
produce non-alcoholic beer and non-alcoholic Weißbier.
1. In the first process, all or most of the alcohol is subsequently removed from the corresponding
fully fermented type of beer by vacuum distillation and evaporation (downward flow
evaporation/thin-layer vacuum evaporation). All the other ingredients remain unaltered, i.e.
the quality requirements therefore continue to be applicable.
2. In the second, older process, the first step, as described above, is to produce the
corresponding wort for a Münchener Bier. However, the subsequent fermentation is then
stopped at such an early stage that the maximum legally permitted alcohol content of 0,5 %
vol. is not reached. Nevertheless, this does not alter the ingredients and the quality
requirements remain constant.
J)

Uniqueness:
Only beer produced in Munich may be called Münchener Bier subject to other parameters
referred to in this application. The entire process for producing Münchener Bier has to take place
in the area of the city of Munich.
Consumers associate a special reputation and expectations of the highest quality with beer
produced in Munich.
Munich breweries have used the designation Münchener Bier for centuries without any
objections from third parties.
The quality of Münchener Bier is based not only on observance of the Munich Purity Law of
1487, which was passed 29 years before the equivalent Bavarian Law of 1516, but in particular on
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the fact that the Munich breweries obtain their brewing water from deep wells in the gravel plain of
the city. In these deep wells the water is extracted from an aquifer consisting of the sandstones
and conglomerates of the tertiary molasses. These deep wells currently reach, depending on the
location, up to the depth of approx. 140 m to 250 m.
Münchener Bier derives its uniqueness from the following:
a) its historical associations with the city/region,
b) the unique quality of the water used for making the Münchener Bier from the deep wells of
the breweries in Munich city, which flow through rock formations over several decades;
c) Strict adherence to Münchner Reinheitsgebot (Munich Purity Law) of 1487 in Munich,
Germany;
d) The brewing oath stipulates that Münchener Bier is brewed only with pure, natural
ingredients like pure water, malt, hops and yeast.
e) The yeasts used for the Münchener Bier PGI production come from specific cultivations
obtained starting from a single yeast cell. This particularity, coupled with the usage of water
from the wells in the depths of the Munich city grounds, is the basis of the distinctive character
of the Münchener Bier PGI.
Evidence of the long tradition includes the fact that cash payments and payments in kind
made by Munich brewers are recorded as early as 1280 in the estate register of Duke Ludwig
II der Strenge (Louis II of Bavaria).
f) The reputation of the Münchener Bier due to the consuming population's strong attachment
to it.
K)

Inspection Body:
For producer inspections
Name: Bayerische Landesanstalt für Landwirtschaft
Address: Institut für Ernährungswirtschaft und Markt
Menzinger Straße 54, D-80638 München
Tel.: 089/17800 — 337
Fax: 089/17800 — 494
e-mail: nina.jack@lfl.bayern.de
For inspections on improper use:
Name: Bayerisches Staatsministerium für Umwelt, Gesundheit und Verbraucherschutz
Abt. 4, Referat 42
Address: D-81925 München
Tel.: 089/9214 — 00
Fax: 089/9214 — 2513

L)

Others:
Bilateral agreements between Germany and European countries such as France, Greece, Italy,
Spain and Switzerland were concluded in the 1960s. The protection accorded by these
agreements was akin to protection under FTAs. The national protection of GIs of each party was
extended to the territory of the other party equally. Münchener Bier was specifically included in
the list of GIs receiving such protection; due to the primacy of EU law and the existence of EU
Regulations on GIs from 1994, this bilateral protection is nowadays without legal effect.
Münchener Bier has been included in the list of GIs of the European Union that are protected or
in the process of being protected under Free Trade Agreements concluded between the EU and
countries throughout the world, such as China, Japan, Singapore, Mexico or the MERCOSUR
countries Argentina, Brazil, Paraguay and Uruguay.
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Advertised under Rule 41 (1) of Geographical Indications of Goods (Registration & Protection) Rules,
2002 in the Geographical Indications Journal 142 dated December 20, 2020
G.I. APPLICATION NUMBER – 401
Application Date: 05-02-2013
Application is made by Chaurasiya Samaj Sewa Samiti at Pan Mandi, Mahoba, District: Mahoba – 210
407, Uttar Pradesh, India for Registration in Part A of the Register of Mahoba Desawari Pan under
Application No. 401 in respect of Mahoba Desawari Pan falling in Class – 31 is hereby advertised as
accepted under Sub-section (1) of Section 13 of Geographical Indications of Goods (Registration and
Protection) Act, 1999.
A)

Name of the Applicant

:

Chaurasiya Samaj Sewa Samiti

B)

Address

:

Chaurasiya Samaj Sewa Samiti,
Pan Mandi, Mahoba,
District: Mahoba – 210 407,
Uttar Pradesh, India.

C)

Name of the Geographical Indication :

MAHOBA DESAWARI PAN

D)

Types of Good

Class 31 - Pan

E)

Specification:




:

The green heart shaped leaf of betel vine is known as “Pan”. Use of Betel leaves is very old
tradition in Indian subcontinent. From the ages we know that chewing of Betel leaves are very
beneficial for digestive system. Description of Pan or Tambul is mentioned in many old texts
such as: from Vatsyan’s Kamsutra to Kalhan’s Rajtarnagani, from Bhav Praksh to Sushtruta
Samhita.
According to the study of numerous Anthropologists, the traces of Betel leaves were said
have been found in spirit caves of Northwest Thailand, which dates back to 5500 to
7000 B.C. The oldest historical book of Sri Lanka, ‘Mahawamsa’ written in Pali talks about the
leaves of the Betel vine. There are certain other findings in human skeletons dating back to
3000 BC in countries like Philippines and Indonesia, indicating the use of Betel leaves even
before thousands of years.
The traditional practice of chewing Betel leaves has been mentioned in the many pre-historic
books of the Indian mythology and the most predominant among them are Raghuvansa
written by Kalidas and Kama-Sutra written by Vatsyayana.
In one of the oldest text named Sakta-tantra, Betel leaves have been denoted as one of the
important ways of attaining siddhi.
In these ancient texts Betel leaves were referred as Tambulika, Tambuladhikara,
Tambuladayini, and Tambuladyaka and so on. Ayurvedic encyclopedias like Charaka Samhita
and Sushruta Samhita have also indicated the many uses of Betel leaves. In chapters 28-46
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of Sushruta Samhita Betel leaves are described as “aromatic, sharp, hot, acrid and
beneficial for voice, laxative, appetizer, beside this they pacify vata and aggravate
pitta.”
These beneficial effects, taste, and aroma are mainly contributed by the essential oil present
in the leaves of betel-vine. This oil can be extracted from the leaves by various methods, but
the betel leaf oil extractor is an efficient and economic option.
Chemistry of Betel leaf oil: The oil yield may range from 0.09% to 1.1% (wb) depending
upon variety, extraction method, pretreatment, curing, agro-climatic conditions, etc. Betel oil is
constituted by about 30–60 compounds which include eugenol, isoeugenol, methyl eugenol,
safrole, chavicol, hydroxychavicol, chavibetol, anethole, estragole, germecrene-D, etc. The oil
possesses good antioxidant and antimicrobial properties at a very low concentration (>0.20
μl/ml), and the susceptible microorganisms include gram-positive and gram-negative bacteria,
and fungi, such as Aspergillus, Candida, Escherichia, Penicillium, Salmonella,
Staphylococcus, Streptococcus, Vibrio, etc. species.
In India Betel vine has many cultivars like: Bangla, Desawari, Kapuri Meetha, Sanchi etc.
Desawari cultivar is most common in Madhya Pradesh and Uttar Pradesh.
As compare to cultivar Bangla, Deswari cultivar has a slightly warm, followed by light sweet
taste.
Leaves of Desawari cultivar yield 0.12 percent (Desi Desawari) to 0.14 percent (Mahoba
Desawari) of yellow colored oil.
The specific gravity of this oil is 1.0002 which is lower then oil of cultivar Bangla but higher
then other major cultivars.
Chemical Composition of Betel Leaf Cultivars
Constituent/Cultivar
Water soluble sugar
Acid soluble sugar
Phenol
Chlorophyll a
Chlorophyll b
Total Chlorophyll
Protein
Nitrogen
Phosphorus
Potassium
Calcium
Magnesium
Manganese
Copper
Zinc
Iron





GI Journal No. 142

Desawari
(mg/g fresh wt.)
21.00
22.13
10.30
0.83
0.71
1.54
(Percent dry weight)
19.56
3.13
0.35
2.33
0.82
0.75
(Parts per million)
54
20
32
1812

Desawari cultivar itself has four types: Desi, Mahoba, Malawi and Karuwalli. Among those
cultivars of betel vines cultivar Mahoba Desawari is very much area specific. The leaves of
Mahoba Desawari are crisper then Desi Desawari.
Mahoba Desawari Pan is a local and traditional cultivar of betel, that is grown in Mahoba District
of Uttar Pradesh and parts of adjacent Chhatarpur district of Madhya Pradesh.
Its leaf is very popular among pan chewers worldwide due to special aroma and very less
fibrous soft leaf with almost completely chewable and swallowable material.
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F)

The size of leaf of Mahoba Desawari Pan is much larger than the ‘Maghai Pan’. Usually the
size leaf of Mahoba Desawari Pan is about 6 to 9 inches in length and 5 to 8 inches in width.
In optimum conditions some leaves may grow up to 11 inches in length and 10 inches in
width. A normal Mahoba Desawari Pan leaf has 7 veins, with a middle vein and three veins
on each side of middle vein. In very rare cases, the number of side veins may increase up to
4 on each side.
The plant of Mahoba Desawari Pan is a perineal serpentine vine or creeper, which normally
grows up to 8-10 feet in height. Normally each vine has 30 to 50 leaves. The harvest begins in
month of May-June and continues until the onset of extreme winters during the months of
December-January.

Description:
In India, Betel leaf plays an important part of culture. Betel leaf was known as Tambul or Pan. In
India Betel leaf chewing is in practice from 400 BC. As per different ancient books of Ayurveda,
and Charaka, Sushruta Samhitas, and Kashyapa Bhojanakalpa, the practice of chewing Betel
Leaf after meals became common between 75 AD and 300 AD. In 13th Century European traveler
Marco Polo recorded betel chewing among kings and nobles in India.
Importance of Betel Leaf has been described in many ancient books of Ayurveda. Use of Betel
Leaf was known for centuries for its curative properties. In Chinese folk medicine also betel leaves
are used for the treatment of various disorders and claimed to have detoxification, antioxidation,
and antimutation properties. There are number of research experiments on Betel Leaf, where the
leaf extract, fractions, and purified compounds are found to play a role in oral hygiene, and to
have
various
properties
including
anti-diabetic,
cardiovascular,
antiinflammatory/immunomodulatory, anti-ulcer, hepato-protective, anti-infective, etc.
Amino – Acid and Protein Composition (g/100g protein) of Leaves
Amino acid
Aspartic acid
Threonine
Serine
Glutamic acid
Proline
Glycine
Alanine
1/2 Cystine
Valine
Methionine
Iso leucine
Leucine
Throsine
Phenylalanine
Histidine
Lysine
Ammonia
Araginine
Protein δ
(dry wt.)

Desawari
12.4
6.8
8.3
9.3
6.6
9.6
8.0
Tr.
5.3
1.2
4.9
8.3
2.8
3.7
2.0
3.8
3.4
3.7
14.8

(Tr – traces, Less than 0.1%)
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Physicochemical Characteristics of the Essential Oil
Parameter/Cultivar
Refractive Index
Specific gravity
Specific rotation in alcohol
Saponification valus (after the separation of phenois)
Phenol content (Percentage)

Desawari
1.5104
1.0002
+4.2
118
51.00

Solubility on 90% ethyl alcohol

1:1

Hydrocarbons and Oxygenated compounds in the oil
Cultivar

Desawri

Monoterpene percent

2.82

Sesquiterpene hydrocarbons percent

11.42

Oxygenated compounds percent

75.70

Composition of Essential Oil
Cultivar
Desawari
Percent Oil
0.12
(Fresh wt.)
(A)
Monoterpenes
Thujene
Camphene
Sabinene
β- Myrcene
β- Ocimene
0.36
Bornylene
∞-Pinene
Trans β- Ocimene
Ƴ-terpinene
0.51
Terpinolene
Allo ocimene
Terpinene
β- Phellandrene
0.39
Limonene
0.37
p-Cymene
0.35
2,66 Trimethyl
1- Methylene
0.42
Cyclo Hex 2 – ene
Pinene
0.42
(B)
Sesqueter penses
Ƴ-Cadinene
1.10
∆-Cadinene
∞-Cadinene
β- Salinene
2.57
β- Elemene
2.60
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Ƴ-Elemene
0.86
Cis-caryophyllene
3.30
Trans-caryoPhyllene
Aroma dendrene
∞-Cubebene
0.46
β-Cubebene
0.53
(C)
Oxygenated Compounds Alcohols
Linalool
0.23
∞-terpineol
0.32
Terpinen – I-OL
∞-Costol
∆-Cadinol
3,7,11,15 Tetra
Methyl – 2 –hexaDecan – I – OL
Geraniol
(D)
Aldehydes
Decanal
(Capric aldehyde)
Decanal
(Laural aldehyde)
Stearaldehyde
(E)
Acids
Hexadeconoic acid
(F)
Oxides
1, 8 cineole
Caryophyllene oxide
1.63
(G)
Phenol
Eugenol
20.47
Isoeugenol
Chavicol/Chavi betol
(H)
Phenolic ethers
Methyl eugenol
1.90
Methyl chavicol
5.81
Anethole
1, 3 Benzodioxole
45.34
(5) – 2-Propeny I
(I)
Esters
Eugenol acetate
Methyl benzoate
G)

Geographical area of Production and Map as shown in page no: 31
Mahoba Desawari pan is grown in Mahoba District of Uttar Pradesh and parts of adjacent
Chhatarpur district of Madhya Pradesh.

H)

Proof of Origin (Historical records):
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Since centuries Mahoba Pan been cultivated by very active and progressive ‘Tamboli’
community of old Chandel Empire. Nowadays this Tamboli society is known as Chaurasia
community.
Betel leaf cultivation is very old tradition of Mahoba area. According to a status report of
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I)

MSME, betel cultivation in Mahoba, began in 9th century during era of Chandel kings of
Mahoba.
Mahoba has been famous for its betel leaves cultivation, ever since the first Chandella ruler
Chandra-Verman who adopted it as his capital. During the Moghal period the revenue
assessment of Mahoba suggests a high degree of prosperity in comparison to the
neighbouring ‘Mahals’. According to Ain i Akbari by Abul Fazal, Mahoba was a major Pan
producing center during Moghul era. According to ‘Aine-Akbari, it had an area of 82000
Bighas yielding a revenue of over 40,42000 Dams in addition to 12000 Pans (Betel-leaves) to
the Moghal Darbar.
According to, Hamirpur- a Gazetteer being volume XXII of the District Gazetteers of the
United Provinces of Agra and Oudh (Author: D.L. Drake-Brockman, Issue Date: 1909),
since centuries, Betel-vine was cultivated in Mahoba area of district Hamirpur of United
Province and Mahoba Pan was very famous in northern India. Minimum and maximum size
of different garden fields of Mahoba Pan was varied between Five Biwas to Two Beeghas. In
this document it was also mentioned that, Pan vines were very carefully sheltered from the
heat of the sun and the final product (betel leaves) was extremely valuable.
Different characteristics of betel leaf are mentioned in Bhavprakash. In successive sequence
it is mentioned that, Mahoba Pan is the most famous Betel leaf.

Method of Production:
Cultivation Practices:
 Soil Type: All types of loam, sandy loam or sloping black soil with normal pH would be
suitable for betel cultivation. Farmland should never be waterlogged since it will damage the
betel vines.
 Land Preparation: After ploughing, sufficient quantity of organic manure is mixed in the soil.
Then a raised bed is prepared to facilitate drainage from the field.
 Bareja Construction: Betel crop is very much susceptible towards extreme climatic
conditions and fluctuation. So its cultivation is done in special conservatory that is called as a
“Bareja”. A traditional Bareja is made up of locally available materials such as bamboos,
different stalks etc. Its height is about 6-7 feet. The top roof is covered with thick straw with
longitudinally divided bamboo pole or strong wires. The walls and the top are covered with
bamboo sticks, straws, stalks leaves even old clothes in order to protect the plants and soil
surface from direct sun rays. A strongstructure is built, so as to withstand strong winds and storms.
 Planting material: Cuttings of stems of betel vine with minimum one node with leaf are used
as the propagating materials. Before planting, furrows are constructed. The width of these
furrows is about 30 cm. In the furrows, ridges are constructed. In the ridges two rows of budded
vine with a mother leaf are planted at 4 inches distance.
 Spacing: Row to row spacing of 1.5 feet to 2 feet is required and plant to plant, approximately 6 inches
distance is maintained.
 Irrigation: Newly planted betel vine plant needs to be watered twice a day with the help of a
watering cane or sprinkler. The newly planted bareja is maintained very carefully. Over irrigation
is avoided. During the summer season, the new plant is irrigated almost every day and the old plants
are watered weekly. During the winter season, irrigation is reduced to once in a fortnight.
During rainy season, ordinarily no irrigation is required, unless there are adverse climatic
conditions.
 Fertilizer Application: In a year, about 200 kg Nitrogen, 80 kg Phosphorus, and 60 kg of
Potash is required for the cultivation. So as organic manure: Vermi-compost and Mustard
cake, Neem Cake and some other de-oiled cakes are useful. Where as Chemical fertilizers
are applied in four split doses. During the application of fertilizer, sufficient moisture in the field
is required. Generally, half of the nutrient requirement is supplied through organic source and
rest is supplied through inorganic fertilizer. Sometimes Zinc sulphate, Magnesium sulphate
and other micro nutrients are also applied.
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J)

Harvesting: Harvesting of leaves commences after 75 to 90 days of planting and upon their
maturity. They can be harvested throughout the year. Although, it majorly depends upon the
season, market conditions, financial condition of the growers and the condition of leaves. In the
rainy season, frequent harvesting is carried out.
Pest and disease management: All verities of betel vine are attacked by a number of pests
and many fungal and bacterial infections and they cause different types of diseases to the plant.
The most common diseases are foot rot, stem rot, leaf rot and Anthracnose affecting both leaves
and different parts of vines. These diseases affect root, stem and leaves to a large extent. Sometimes
the affected plant dies suddenly. Among the bacterial diseases, bacterial leaf spot is more
common in newly planted crop and bareja. The crop also attacked a lot by red spider mite. Whitefly, Mili-bugs are also major pests of betel vine cultivation. For management of pests and
diseases, plant protection measure are recommended as following:
Sanitation of Bareja after onset of Monsoon + Drenching of 1% Bordeaux mixture. Soil application
of Trichoderma viride.
Use of 0.5% Malathion is recommended for pest attacks on betel vine of Mahoba Desawri
Pan.

Uniqueness:
Mahoba Desawri Pan has some special and different characters:





K)

Inspection Body:
1.
2.
3.
4.
5.

L)

The size of leaf of Mahoba Desawari Pan is larger than most of the other Betel leaves.
Leaves of Mahoba Desawari Pan has special aroma which is different from other Betel
leaves.
Mahoba Desawari Pan has very less fibers in its leaf. So its leaf is completely chewable and
swallowable.
The color of Mahoba Desawari Pan is much brighter than other varieties. Its shine is very
unique among all the betel leaf verities.

One Representative from District Horticulture department Mahoba.
One Representative from Scientist from NBRI
One Representative from Jila Panchayat Mahoba.
One Representative from Chaurasiya Samaj Sewa Samiti
Three farmers of Mahoba Desawari Pan

Others:
Betelvine is an Important Commercial Crop of India, providing livelihood to hundreds of thousands
of families engaged in its cultivation and trade. Nowhere in the world is betel leaf, so greatly
valued as in the Indian subcontinent.
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General Information
What is a Geographical Indication?
 It is an indication,
 It is used to identify agricultural, natural, or manufactured goods originating in the said area,
 It originates from a definite territory in India,
 It should have a special quality or characteristics unique to the geographical indication.
Examples of possible Geographical Indications in India:
Some of the examples of Geographical Indications in India include Basmati Rice, Darjeeling Tea,
Kancheepuram silk saree, Alphonso Mango, Nagpur Orange, Kolhapuri Chappal, Bikaneri Bhujia etc.
What are the bebefits of registration of Geographical Indications?
 It confers legal protection to Geographical Indications in India,
 It prevents unauthorized use of a registered Geographical Indication by others.
 It boosts exports of Indian Geographical indications by providing legal Protection.
 It promotes economic Prosperity of Producers.
 It enables seeking legal protection in other WTO member countries.
Who can apply for the registration of a Geographical Indication?
Any association of persons, producers, organization or authority established by or under the law can apply.
The applicant must represent the interest of the producers.
The application should be in writing in the prescribed form.
The application should be addressed to the Registrar of Geographical Indications along with prescribed fee.
Who is the Registered Proprietor of a Geographical Indication?
Any association of persons, producers, organization or authority established by or under the law can be a
registered proprietor. There name should be entered in the Register of Geographical Indications as
registered proprietor for the Geographical Indication applied for.
Who is an authorized user?
A producer of goods can apply for registration as an authorized user, with respect to a registered
Geographical Indication. He should apply in writing in the prescribed form alongwith prescribed fee.
Who is a producer in relation to a Geographical Indication?
A producer is a person dealing with three categories of goods
 Agricultural Goods including the production, processing, trading or dealing.
 Natural Goods including exploiting, trading or dealing.
 Handicrafts or industrial goods including making, manufacturing, trading or dealing.
Is registration of a Geographical Indication compulsory?
While registration of Geographical indication is not compulsory, it offers better legal protection for action for
infringement.
What are the advantages of registering?
 Registration affords better legal protection to facilitate an action for infringement.
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The registered proprietor and authorized users can initiate infringement actions.
The authorized users can exercise right to use the Geographical indication.

Who can use the registered Geographical Indication?
Only an authorized user has the exclusive rights to use the Geographical indication in relation to goods in
respect of which it is registered.
How long is the registration of Geographical Indication valid? Can it be renewed?
The registration of a Geographical Indication is for a period of ten years.
Yes, renewal is possible for further periods of 10 years each.
If a registered Geographical Indications is not renewed, it is liable to be removed from the register.
When a Registered Geographical Indication is said to be infringed?
 When unauthorized use indicates or suggests that such goods originate in a geographical area
other than the true place of origin of such goods in a manner which misleads the public as to their
geographical origins.
 When use of Geographical Indication results in unfair competition including passing off in respect
of registered Geographical indication.
 When the use of another Geographical Indication results in a false representation to the public that
goods originate in a territory in respect of which a Geographical Indication relates.
Who can initiate an infringement action?
The registered proprietor or authorized users of a registered Geographical indication can initiate an
infringement action.
Can a registered Geographical Indication be assigned, transmitted etc?
No, A Geographical Indication is a public property belonging to the producers of the concerned goods. It
shall not be the subject matter of assignment, transmission, licensing, pledge, mortgage or such other
agreement. However, when an authorized user dies, his right devolves on his successor in title.
Can a registered Geographical Indication or authorized user be removed from the register?
Yes, The Appellate Board or the Registrar of Geographical Indication has the power to remove the
Geographical Indication or authorized user from the register. The aggrieved person can file an appeal
within three months from the date of communication of the order.
How a Geographical Indication differs from a trade mark?
A trade mark is a sign which is used in the course of trade and it distinguishes good or services of one
enterprise from those of other enterprises. Whereas a Geographical Indication is used to identify goods
having special Characteristics originating from a definite geographical territory.
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THE REGISTRATION PROCESS
In December 1999, Parliament passed the Geographical Indications of Goods (Registration and Protection)
Act 1999. This Act seeks to provide for the registration and protection of Geographical Indications relating
to goods in India. This Act is administered by the Controller General of Patents, Designs and Trade Marks,
who is the Registrar of Geographical Indications. The Geographical Indications Registry is located at
Chennai.
The Registrar of Geographical Indication is divided into two parts. Part ’A’ consists of particulars relating to
registered Geographical indications and Part ‘B’ consists of particulars of the registered authorized users.
The registration process is similar to both for registration of geographical indication and an authorized user
which is illustrated below:

Filing an Application

Examination

Opportunity
for Hearing

Objection

Refused

Acceptance

Advertisement of
Application in GI Journal

Allowed or
refused

Opposition,
If any

Appeal to
IPAB

Application
allowed
Entry in GI Register

Particulars of Registered GI entered in
Part A of the Register
Particulars of Registered AU GI entered in
Part B of the Register

Registration Certificate
issued
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